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(b) Information is being collected and
will be laid on the Table of the House.

(¢) Appointments to the High Courts
are made on the basis of merit and suitabi-
lity. Consideration of caste and community
have no place in such appointments.
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11 IMPORT OF COPPER

481. SHRI SITARAM SINGH :
SHRI NAGESHWAR PRASAD
SHAHI :

Will the Minister of
TRADE be pleased to state :

FOREIGN

(a) whether tenders were invited by the
M.M.T.C. for the import of 500 tonnes of
copper in April, 1970;

(b) whcther orders for the import of
2,500 tonnes of copper were given to
Messrs. Murli Dhar Prem Chand by the
M.M.T.C. on the basis of these tenders;
and
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(c) if so, whether the countre incurred
a loss of approximately Rs. 72 lakhs on
account of this import 7]
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Tl THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE

(SHRI A, C. GEORGE) : (a) and (b) Yes,-
Sir, .

(¢) No, Sir. It was possible for the
MMTC to purchase copper at a considera-
bly lower price than quoted in the London
Metal Exchange and as a result, country
saved substantial amount of foreign ex-
change.],
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